
Government of Jammu & Kashmir 
Finance Department 

Civil Secretariat, Snnagar/Jammu 

Notification, 

Jammu, the 15~ November, 2018 

SR05o 3 In exercise of the powers conferred by proviso to 
section 11.8 of the Constitution of Jammu and Kashmir, the Governor 
is pleased to direct that the following amendment shall be made in 
the General Provident Fund Rule, Samvat, 1981i namely:· 

" In rule a~c (1), after clause (iii) the following shall be added as 
clause (iv) and (v); namely:· 

(lv) Expenditure on account of cost of training of Technical 
Nature/Higher Studies of the children within or outside the 
State. 

(v) Expenditure on account of pilgrimage within or outside the 
country, which by religion of the subscriber is obligatory 
upon himself or a member of his family." 

By order of the Government of Jammu and Kashmir. 

Sd/· 
(Navin K. Chaudhary), lAS, 

Principal Secretary to Government, 
Finance Department. 

No; A/36(20J.7)- 3?.":\- Dated:\5 ·J.l-20J.8 
Copy to the:· 
J.. Advocate General J&K High Court Srinagar/Jammu. 
2. All Financial Commissioners. 
3. Principal Accountant General J&K Srinagar/Jammu. 
4· All Principal Secretaries to Government. 
5· Principal Secretary to Hon'ble Governor. 
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Principal Resident Commmisstoner,s-Pritivraj Road , New 
Delhi. 
Chief Electoral Officer, J&K Jammu. 
All Commtssioner/Secretaries to Government. 
Divisional Commissioner Kashmir/ Jammu. z 
ChiefVfgtlance Commissioner, J&K Jammu. 
Secretary to Chief Justrce J&K Hlgh Courts Srrnagar /Ja u. 
Registrar General, J&K High Court Srrragar/ Jammu. 
Director General, Accounts and Treasuries, J&K. 
Director General, J&K Funds Organization. 
Director General, Local Fund Audit & Pension, J&K. 
Director General, Audit and Inspections. 
Director, Information J&K. 
All Head of Departments I Managing Directors/ Chief 
Executive of State PSUs I Autonomous Bodies. 
Secretary, J&K Publi.c Service Commission. 
All District Development Commissioners. 
Secretary, J&K Leglslatrve Assembly/Legislative Council. 
Director I Principal, Northern Zonal Accountancy Training 
Institute Jammu. 
Director Accounts & Treasuries Kashmir/Jammu. 
Director Budget, J&K. 
Principal Accountancy Training School Srlnagar. 
All Directors of Finance/Financial Advisors and CAOs. 
Joint Director, J&K Funds organization Srfnagar/Jammu. 
General Manager, Government Press for publication rn 
Government Gazette. 
Private Secretary to Advisor (5) to Governor. 
Private Secretary to Advisor (V) to Governor. 
Private Secretary to Advisor (K) to Governor. 
Pnvate Secretary to Advisor (G) to Governor. 
Private Secretary to Chief Secretary. 
All Treasury Officers. 
l(C website, FD (www.jkfinance.nk.ln). 
I/C website, GAD website (www.jkgad.nic.tn). 
Government Order File(W2scs). r\ 

~.'~.And bi) 
Director General (Codes), 

Finance Department. 


